[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF SEPTEMBER-2024

DISTRICT COURT

ROOM

CASE TYPE

CASE NO.

ION

RESPONDENT

VS

FRAMINLISTING

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGISTRAT NAME

AFFIDAVI AFFIDAVI WRITTEN ORAL  OTHER

NAME G THEOF T OFT OFARGUMEN ARGUME STAGES/H
ISSUES WITNESSE EVIDENCE WITNESS TS NTS EARING
S ES DATE
ISH. SANJEEV KU. y 01.03.2023 [RANI SAREES 3.10.2024 [03.10.2024 [03.10.202 [21.10.2024 [21.10.202
IAGGARWAL, DISTRICT] [EXTENSI RECOVERY [378/2023 [PVT. LTD. VS| 28
WUDGE (COMMERCIAL ION [PREM KUMAR
ICOURT)-01 [BLOCK,
[TIS
[HAZARI
ICOURTS,
Do o
1301, SUIT FORCS COMM-14.01.2022 [HAIKO ~  |--m- 4.10.2024/04.10.2024/04.10.202 [23.10.2024 [23.10.202------
[EXTENSI RECOVERY [165/2022 [LOSISTICS 23
ION [[INDIA PVT)
[BLOCK, ILTD. VS|
[TIS [PRADEEP
[HAZARI [KUMAR
ICOURTS, [KHANDELWAL
IDET oy
1301, SUIT _ FORICS COMM{06.12.2022 [VARUN _ PIPE-———— [07.10.2024 [07.10.2024 [07.10.2024}24.10.2024 [24.10.202----
[EXTENSI [RECOVERY [2640/2022 28
ION [INDUSTRIES
[BLOCK, ILTD. VS|
[TIS INAYAK
[HAZARI ISANITATION
ICOURTS, ILTD.
INET L1
1301, SUIT FORCS COMM-26.03.2024 [VIPIN 26.09.2024[22.10.2024 [22.10.2024}05.11.2024 |05.11.202 f------
[EXTENSI RECOVERY }401/2024 [KHANDELWAL
ION S. SHALINI|
IBLOCK, ISHUKLA
[TIS
[HAZARI
ICOURTS,
IDET I
301, ISUIT FORCS COMM-27.01.2024 [DHANUKA  |--—---—-- 7.10.2024 [28.10.2024 [28.10.202 [18.11.2024 [18.11.202 |---------
[EXTENSI RECOVERY [162/2024 JAGRITECH b L
ION ILTD. VS|
[BLOCK, [HANSABEN
[TIS IKISHORBHAI
[HAZARI [TIMBADIYA
ICOURTS,
InCr o
2 [SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) W©85/2024 [22.04.2024 [RAKESH VS/03.09.20[10.09.2024 [10.09.2024 [23.09.202 [26.10.2024 [11.11.202
[IDISTRICT JUDGE IMCD 24 130.09.2024(30.09.20244 kh
I(COMMERCIAL COURT)-02 7.10.2024
1306 ICS (COMM) [1494/2023 [10.11.2023 [ARVINDER [10.09.20[21.09.2024 [21.09.2024 [30.09.202 [29.10.2024 [25.11.202
[KAUR VS NIVAR4 21 k
[BUPA HEALTH 04.10.202
23
1306 ICS (COMM) [1499/2023 [17.11.2023 [TARA [10.09.20[23.09.2024[23.09.2024/01.10.2024[30.11.2024 [09.12.202|
ISCIENTIFIC 24 [TO K
JAPPARATUS 19.10.2024
ORKSHOP VS|
ISUPERIOR 21.10.2024
[NDUSTRIES [TO
ILTD 08.11.2024
1306 ICS (COMM) [700/2024  [06.06.2024 [[IMES 10.09.20(21.09.2024 [21.09.2024 [27.09.202 08.11.2024 [04.12.202)|
INTERNET LTDj24 23 kh
S GREEN| 14.10.2024
[HONCHOS
ISOLUTIONS
[PVT LTD
1306 ICS (COMM) W55/2024 12.04.2024 [SUNIL KUMAR| 21.09.2024 [21.09.2024 |01.10.2024[30.11.2024 [05.12.202
S RUDRAM| [TO k
ICHAINS 25.10.2024]
28.10.202
[11.09.20 N T
by [14.11.2024
1306 ICS (COMM) W437/2024 05.04.2024 [17.09.20]02.10.2024[02.10.2024 [03.10.202 [08.11.2024 [20.11.202
24 k h
21.10.2024
JUMESH JAIN|
S MCD
1306 ICS (COMM) [1536/2023 [29.11.2023 [CENTRAL 18.09.20/05.10.2024 [05.10.2024 [08.10.202 [23.10.2024 [04.11.202
[BANK OF24 23
[[NDIA \E|
ANOJ
[KUMAR
1306 ICS (COMM) [1099/2023 [28.07.2023 [RAJESH GUPTA}25.09.20[05.10.2024 [05.10.2024 [18.10.2024[30.11.2024 [13.12.202
S VEDj24 28.10.2024 [28.10.2024 |06.11.2024 k
[PRAKASH
[KHURANA




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
1306 ICS (COMM) [1051/2023 [19.07.2024 [PARVEEN JAIN|27.09.20[05.10.2024 [05.10.2024 [25.10.2024/30.11.2024 [18.12.202
S ANURAG]24 08.11.2024 |08.11.2024 [18.11.2024 ku
IMISHRA
1306 ICS (COMM) |o4/2024 02.01.2024 [PUNJAB 28.09.20[09.10.2024 [09.10.2024 [24.10.2024}30.11.2024 [19.12.202
INATIONAL 24 04.11.2024 04.11.2024 [08.11.2024] 1
[BANK \E|
IMEENU GUPTA
I3 [SH. ILLA RAWAT, DISTRICT|CENTRAL 1303, ISUIT FOR644/2023  [17.04.2023 |SPACE 424.09.20/28.10.2024 [28.10.2024 [28.10.202 [13.11.2024 [13.11.202
WUDGE, COMMERCIAL [EXTENSIO RECOVERY [BUSINESS 24 23 u
ICOURT-03 IN' BLOCK, ISOLUTION
[TIS IPVT.LTV/S
[HAZART [DISTRICT
ICOURTS, IMAGISTRATE(
IDELHI EST)
1303, ISUIT FOR357/2024 14.03.2024 [NAWAL KHERA]27.09.20[18.10.2024 [18.10.2024 [18.10.2024[29.11.2024 [29.11.202
[EXTENSIO RECOVERY /S BABYj24 K
[N BLOCK| [KHERA
[TIS
[HAZART
ICOURTS,
[DELHI
k4 MS ANIL KUMAR SISODIA,CENTRAL 1304 IRECOVERY [CS 28.03.2024 [RAKESH 04.09.20[ ~ IBEFORE  [07.11.202
IDISTRICT JUDGE,| EXTENSIO COMM)409 KUMAR GOEL24 08.10.2024 7.11.2024 4
ICOMMERCIAL COURT-04 N BLOCK 2024 S. MCD AND [AND
ftHC IANR 09.10.2024
IDELHI [AND DI~
06.10.2024 BEFORE [BEFORE
IAND [PE- IDE-
20.10.2024 |08.10.2024[26.10.2024
1304 IRECOVERY [CS(COMM)4 [23.04.2024 |ANIL KUMAR}10.09.20[PE- BEFORE [BEFORE [BEFORE [18.11.202
[EXTENSIO 08/2024 S. MCD ANDf24 21.10.2024 [PE- IDE- 18.11.2024 Y
[N BLOCK]| JANR IAND 21.10.2024 [11.11.2024
[THC 22.10.2024
IDELHI IDE-
[11.11.2024
IAND
1304 [RECOVERY [CS 27.04.2024 [NKR TEXTILES04.10.20[PE- BEFORE [BEFORE [BEFORE [28.11.202
[EXTENSIO COMM)519/ S SHARMf24 4.10.2024 [PE IDE- I28.11.2024 K4
IN BLOCK| 2024 [ENTERPRISES 105.10.202 [09.10.2024[13.11.2024
[THC Ly AND|
[DELHI 09.10.2024
IAND DE-
[13.11.2024,
1304 [RECOVERY [CS TJAY KUMARZ26.09.20[PE- BEFORE [BEFORE [BEFORE [04.12.202
[EXTENSIO COMM)1221 JARORA VS|24 4.11.2024,|PE- IDE- 4.12.2024 |4
[N BLOCK] 2022 [RUNGTA [12.11.2024 04.11.2024 [25.11.2024
THC ICOLLEGE OF IAND
[DELHI [ENGINEERING 13.11.2024
JAND IAND DE-
[TECHNOLOGY 25.11.2024,
09.05.2024 L1 4
1304 [RECOVERY IBEFORE [03.12.202
[EXTENSIO PE- 3.12.2024 4
N BLOCK 07.11.2024
ITHC [AND
IDELHI [UMESH 11.11.2024
ICS [KUMAR VS| IDE- [BEFORE [BEFORE
COMM)130 IANUPAM 27.09.20[18.11.2024 |PE- IDE-
18/2022 09.10.2023 [MATHUR 24 20.11.2024 [11.11.2024 [20.11.2024
I5 |SH. UMED SINGH GREWALICENTRAL NIL
[IDISTRICT JUDGE|
(COMMERCIAL COURT)-05
6 |SH. NIKHIL CHOPRA, DJCENTRAL
ICOMM-06 TIS HAZRI COURT]|
CENTRAL DELHI [M/S. GRAVITY| PE-
k1o ICS (COMM) [84/2024 12.01.2024 E’lé]gHVS nggogﬂogillll'z%ii’ 11.11.2024 [18.11.2024 [30.11.2024 40'11‘202 INA
ILAL [
icrct BANKlo 09.20[PE- 17.12.202
Z500) ICS (COMM) [1470/2024 [03.06.2022 [LTD. VS. KRJ =~ 7" b1.11.2024 [21.11.2024 [05.12.2024}17.12.2024 [ /7" INA
lAGENCIES 4 e i
[PE-
Kuio ICS (COMM) [1610/2023 [20.12.2023 i}lsJIMXIS{.YigK\Ij;%OQ'QO 121111222221’ 11.11.2024 [28.11.202430.11.2024 30'11‘202 INA
IRAJ KUMAR|
IGUPTA VS| IPE-
kio ICS (COMM) [1461/2024 [01.11.2023 yé%ngEREST:;‘OQ'm 121;2322’ 18.11.2024 09.12.2024}17.12.2024 :7'12'202 INA
[NDUSTRIES & P—
JANR.




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM
IM/S.
[NDIGLOW PE-
MUTOMOBILE |, 0 26 l05.11.202 10.12.202
k1o ICS (COMM) [2414/2022 |01.11.2022 P\g. ng \és_z‘i 9.. 1254115022,05,112024 [19.11.2024 [10.12.2024 L .12, INA
URCH o
JAUTOMOTIVE e
IPARTS & ORS.
IM/S. VIRAJ| IPE-
[ENTERPRISES |, 09.20[25.11.202: 12.202
u1o ICS (COMM) W41/2024  |08.04.2024 [VS. PUNJABzz‘ 9- 2%‘11'202‘;’ [25.11.2024 [04.12.2024}07.12.2024 47‘ :
INATIONAL o
IBANK T
[PE-
21.10.2024,
ISHAL & SONS|
kio ICS (COMM) [1251/2023 [20.09.2023 [VS. JAISHREE23'°9'202§B)'2024 [21.10.2024 [18.11.2024 [26.11.2024 26'11'202 INA
DEWELLERS 4.10.2024
JASK pE-
JAUTOMOTIVE
Z500) ICS (COMM) [2806/2019 [27.11.2019 [PVT. LTD. VS.Z()Q'20 igigigii [15.10.2024 [16.10.2024[19.11.2024 29‘11'202 INA
[INTEZAR o
IMALIK -
PAGDISH
ISACHDEVA VS| IPE-
IS.S. MOTA|04.09.20/05.11.2024, 130.11.202
k1o ICS (COMM) [2352/2022 [15.10.2022 SINGH JUNIORk24 112024 05.11.2024 [22.11.2024[30.11.2024 L INA
IMODEL [ —
ISCHOOL
[HERO IPE-
INVESTCORP [17.09.20|05.11.2024, 13.11.202
u1o ICS (COMM) [1302/2023 [09.10.2023 PVT. LTD. VSl 06.112024 5.11.2024 13.11.2024 A INA
JASHOK KUMAR|
IDELHI JAY IPE-
IBOARD VS,30.09.20(05.12.2024, 24.12.202
Kuio ICS (COMM) [1629/2023 [22.12.2023 CHINNAR ba 712.2024 5.12.2024 [18.12.2024 [24.12.2024 L [NA
ISHIPPING e
ISH. MUKESH KUMAR|CENTRAL 1302 ICS(COMM) |1152/2023 [09.08.2023 [RAM KISHORE08.02.2 [19.10.2024 [19.10.2024 [19.10.2024[14.11.2024 [19.11.202 |06.11.2024
IGUPTA, DISTRICT JUDGE, ISHARMA VSo24 %8 DE)
ICOMMERCIAL COURT-07 IDELHI JALY
[BOARD
ISH. AMIT KUMAR, DISTRICTICENTRAL NIL
WUDGE, COMMERCIAL
ICOURT-08
ISH. DEEPAK GARG,|CENTRAL [309 THIRD|CS (COMM.) IPE ITHIN ITHIN [ON ION
[DISTRICT JUDGE, [FLOOR 1.10.2024 [THREE [THREE |[REQUEST [REQUES
ICOMMERCIAL COURT-09 [EXTENTIO EEKS EEKS |AFTER T AFTER|
[N BLOCK THE THE
R G CONCLUSI [cONCLU
ICS/COMM./ IGULSHAN 09.09.20| g‘l;]IDE(;fE %I\ggE(I)\II;Z
68/2024  [15-03-2024 |SETHI 24
1309 THIRDICS (COMM.) IPE ITHIN ITHIN N N
[FLOOR 8.10.2024 [TEN DAYS [TEN DAYS|[REQUEST |[REQUES
[EXTENTIO IDRK IAFTER T AFTER|
[N BLOCK THE THE
PocURTIES ICONCLUSI [CONCLU
ICS/COMM./ IDSE  ESTATES[10.09.20 E\I;IIDECI’\;TE gl\ggE%FE
21/2021  [11-02-2021 [LTD 24
1309 THIRD(CS (COMM.) IPE TTHIN ITHIN [ON ION
IFLOOR 9.10.2024 [TWO TWO IREQUEST [REQUES
[EXTENTIO SURESH E EEKS |WEEKS |AFTER T AFTER|
[N BLOCK ['RIPATHI VS 28.10.2024 THE THE
ABS ICONCLUSI [CONCLU
ICS/COMM./ [ENGINEERING [12.09.20 g\I;IIDEOI\fE EIVOIgE(I)\II;E
2024 04-01-2024 ORKS 24
309 THIRDICS (COMDM.) Tfug&é‘““c“(‘) PE TTHIN |WITHIN [ON loN
[FLOOR S SMT NIMMI 7.10.2024 [TWO TWO REQUEST [REQUES
[EXTENTIO GARG 818.10.202 WEEKS EEKS |AFTER T AFTER|
[N BLOCK 28 DE| THE THE
gﬁongggJ Al 5.11.2024 ICONCLUSI [CONCLU
ICS/COMM./ ISILK AND{17.09.20 g\I;IIDEOI\fE }SZIVOIEE(I)\II;S
[281/2024  |22-02-2024 [SAREES 24
1309 THIRDICOUNTER IPE ITHIN ITHIN N N
[FLOOR ICLAIM 23.10.2024 [TWO TWO REQUEST [REQUES
[EXTENTIO sk b DEWEEKS |WEEKS [AFTER T AFTER|
[N BLOCK [13.11.2024 [THE [THE
g TVE CONCLUSI [CONCLU
ICS/COMM./ [LIMITED VS}18.209.2 ggIDE?\IFE %I\ggE(I)\IFE
[p22/2020 1-01-2020 |RADHE EXPO (024




DISTRICT COURT

ROOM

CASE E

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGL

NAME VS

1309 THIRD(CS (COMM.) PE ITHIN [WITHIN [ON ION
[FLOOR 15.10.2024 TWO TWO IREQUEST [REQUES
[EXTENTIO DE EEKS EEKS |AFTER T AFTER|
[N BLOCK 28.10.2024 [THE [THE
[KAMAL GUPTA ICONCLUSI [CONCLU
S MUNICIPAL] ON OF [SION OF
ICS/COMM./ ICORPORATION [23.09.20 [EVIDENE [EVIDENE
50/2024  [29-05-2024 [OF DELHI 24
1o [SH. AJAY PANDEY,CENTRAL
IDISTRICT JUDGE,| IASWANT
ICOMMERCIAL COURT s SINGH DABAS
307 ICIVIL COMM)/58 [10-05-2024 [VS MUNICIPAL}---- - - - - - -
16/2024 ICORPORATION
IOF DELHI
1 [SH.  SANJAY  SHARMA JCENTRAL RIS OLL F L
IDISTRICT JUDGE] [NDIA PVT LTDy
ICOMMERCIAL COURT Vs M/§
o [ZAKOOPI 04.09.20|
310 ICS (COMM) INFOTECH ba F F
[PVT.
[LTD.@RUSTOR
ICS (COMM)/34911-03-2024 JANGE
[AS PERF
IORDER,
[DEFENDE
S [PRAN ~ NATHio4.09.20| IDE- INTS WILL
10 S (COMM) SAHNI VS M/Sh, b7.00.2024[FILE LIST
JAKS F
[NTERNATION
IcS DI/456/2021 [01-07-2021 |AL AND ORS NITNESS
F ]AS— PERF
RDER,
bE IPARTIES
[10.09.20 - WILL
pro (CS (COMM) g £7.09.2024[FILE LIST]
IPIN JAIN V¢ OPI‘TNESS
S (COMM)/32/303-01-2024 |JALOK RUSTOG]] e
11.09.20 [ F [
24
k1o lcs (comm) kTATE  BANK PE-
[20.09.2024
IOF INDIA V¢
IMR. HARGYAN|
S (COMM)/591{13-05-2024 |SINGH
17.09.20 [PE- IAS PER-
24 (03.10.2024 [ORDER,
[PLAINTIF
B1o S (COMM) JURMILA DEVI H EILEV‘STS%
ICS S DTWELVE loF
COMM)/62 ISPPACES PVT| IWITNESS
2024 [22-05-2024 |LTD. lra
23.09.20 [PE- IAS PERF
24 l14.10.2024 ORDER,
[PLAINTIF
10 Ics (comm) F [F WILL
[FILE LIST|
JROHIT JAIN V¢ FITNESS
ICS (COMM)/402{26-03-2024 [SACHIN JAIN e
i2[SH. RAVINDER  BEDICENTRAL S
IDISTRICT JUDGE) 827.09.24
ICOMMERCIAL COURT 024 PE)
IAND
INAWAL 01.10.20
[KISHORE SONI24
V/S  GANESH|04.10.20
o1 ICS(COMM) 06/2024  [07.06.2024 |PRASAD Jz;;RE)U
24, PE
IAND
IM/S PRIMEj11.11.202]
[ENGINEERING | &
ICO V/Sji9.11.20
[B.E.CONTRACT [24 FOR|
o1 ICS(COMM) j174/2023  [28.01.2023 |SP.LTD & ORS EEPU -
24 FOR|
ISHRI GOVIND|PE AND|
TRADING 19.10.20
ICOMP. V/S NKS4 &
[FOODS 23.10.20
ENTURES P24 FOR|
Ko1 ICS(COMM) |1614/2023 [20.12.2023 |LTD IDE
13 (SH. SANJEEV KUMARICENTRAL |NIL
ISINGH, DISTRICT JUDGE,
ICOMMERCIAL COURT
g [SH. ASHUTOSH KUMAR|WEST
[IDISTRICT JUDGE
((COMMERCIAL COURT)
CSCOMM  |169/2022 IMAHALAXMI 2;'09'20 INIL INIL INIL INIL
[LUMBERS by
ILTD VS. KARAN|
26-02-2022 [VOHRA INIL INIL
ICSCOMM  86/2023 32'09'20NIL INIL INIL INIL
[INDIAN BANK]|
IVS. LENSWIRE|
09-01-2023 [INNOVATIONS INIL INTL.



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#

DISTRICT COURT

CASE NO.

DATE  OFPETITIONER DATE OF CASE MANAGEMENT HEARING
S

ROOM 1
[ELECTRICAL
[INDUSTRIES
INDIA PVT LTDbg 0g.20|
ICSCOMM  [4433/2023 S M/Shy INIL INIL INIL INTL
[BHAVYA
JELECTRICAL
03.06.2023 |AND ORS INIL INIL
15 [MS. HEMANI MALHOTRA,WEST
IDISTRICT JUDGH HARJINDER
(COMMERCIAL COURT)-02 lKUMAR
ICS COMM 9/2024 02.02.2024 [KHATTER ngi‘w‘m23A09A2024_3A09,202423‘09'202 - - -
IDEEPIKA
RALHAN
INEHA GUPTA|
S [27.08.20
ICS COMM 312/2024 06.04.2024 [MERADAWAI T 12.09.2024 [12.09.2024 [12.09.20241- - -
PRIVATE 4
[LIMITED
16 [SH. DIG VIJAY SINGH WEST INIL
IDISTRICT JUDGE|
I((COMMERCIAL COURT)-03
17 [SH. SANJAY JINDAL,'V_VEST INIL
IDISTRICT JUDGH
((COMMERCIAL COURT)
18 [SH. AJAY GUPTA, DISTRICTWEST INIL
WUDGE (COMMERCIAL
ICOURT)
19 [SH. NARESH KUMARWEST NIL
IMALHOTRA, DISTRICT
WUDGE (COMMERCIAL
ICOURT)
20 SH. ANURAG SAIN,[NEW DELHI
IDISTRICT JUDGH
(COMMERCIAL COURT)-01 M/S VOICH TTHIN paTe  [FINAL
lCS(COMM) ~ |i43/2022 08.02.2022 IAND VISION05.094200NE IALREADY [ALREADY [DATE NOTNOT IARGUMEN|
.S 24 WEEK [FILED [FILED IGIVEN lGIvEN T,
IDOORDARSHN [07.11.2024
JOMKAM [FINAL
TTHIN ITHIN IDATE
lcS(coMM)  [5o1/2023 li2.09.2023 ICOMMODITIES 04A09A200NE IONE IALREADY [DATE NOTNOT IARGUMEN|
[PVT. LTD. VS|24 WEEK EEK [FILED IGIVEN lGIVEN [T/
INEELIMA JAIN 16.12.2024
il
IMS LHS INFRA| FINAL
[PVT LTD. VS. M| WITHIN TTHIN IDATE
ICS(COMM) [360/2023 [09.06.2023 S NKGf'Qg'20 NE NE gIOLj};D gﬁ;rézNNOTNOT ?;{GUMEN
INFRASTRUCT [*4 WEEK EEK IGIVEN
JURE LTD. [20.12.2024
IGOVERNMENT
S.
[FINAL
IDEVELOPMEN TTHIN TTHIN IDATE
ICS(COMM) 14/2023 24.05.2023 [T 27'09'200NE IONE EIOIED gﬁ;lENNOTNOT %}{GUMEN
ICOMMISSIONE [*4 WEEK EEK IGIVEN
IR HANDCRAFT| 108.01.2025
IMINISTRY OF
21 (SH. VIDYA PRAKASH [NEW DELHI
IDISTRICT JUDGH BURBERRY MISC
((COMMERCIAL COURT) ITHIN  [WITHIN DATE :
lcs ccompt) logo /22 b.00.2021 [LIMITED VS}19.09.20 IONE IONE INOT [DATE NOTNOT IAPPREAN
ISUNIL Bleg EEK EEK [FILED IGIVEN lGIVEN ICE
ISHARMA 16.12.2024
25
IMOHD
IMOHSIN \E| MISC.
WITHIN TTHIN IDATE
lcs (comm) 1373/ 2024 |p6.04.024 P8 [0-09-20l5\ g IONE INOT PATE NOTynp~  APPREAN
ISHAPOORJI 24 WEEK EEK [FILED IGIVEN lGIVEN ICE
[PALLONJI AND| [28.12.2024
ICO PVT LTD
22 [SH. VINEETA GOYAL,/NEW DELHI |[NIL
[IDISTRICT JUDGE|
((COMMERCIAL COURT)-03




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER DATE OF CASE MANAGEMENT HEARING
i ROOM REGI NAME Vs
23 [MS. SAVITA RAO, DISTRICTSOUTH
DUDGE(COMMERCIAL N q
ICOURT) 2, NE JASSOCIATES
COURT  cviLsurr €S (COMMY o 5024 [PVT  LTD Vs4“3'""‘2"‘,\,}5]3]'11(IN 20A09A2024W§E}%{IN INIL INIL 28.10.2024
BLOCK-I 03/24 RAHUL >
[BHAMBRI
M/S WEBKUI/
SOFTWARE
12, NE [PVT LTD VS| [24.11.2024
ICOURT  [CIVIL SUIT fzs /;COMM)13A03,2024 IM/S ‘2’3‘09‘20‘,\,&}11(“ & W]IETE}II(IN INIL INIL INIL
IBLOCK-I 4/24 IMEETANSHI  [*4 6.12.2024
[TECHNOLOGIE
s
o NE IMS TRANSLINK|
i ICS (COMM) [LOGISTICS PVTj13.09.20 WITHIN TTHIN
gggggI ICIVIL SUIT 170/23 [24.03.2023 [y VS. SEETUR4 EEK [30-09.2024} mp e INIL INIL 6.11.2024
IKOHLI
RAJ  SINGH|
12, NE [28.10.2024
COURT  [cviLsurr [0S (COMM) o 1 9004 [MALIK V823.09.20WITHIN o/ WITHIN  hpy, INIL INIL
g l0/24 UITENDER ~ |oa IWEEK EEK
[BLOCK-I SHARMA. 106.11.2024
24|MS. ANURADHA SHUKLASOUTH
BHARDWAJ, DISTRICT]| BIORX
JUDGE(COMMERCIAL 6, NE ENTURE
ICOURT) ICOURT EOMMERCIA {:;?S)I\;IM) 01.03.2024 |ADVISORS VS;2‘09‘2009.10A2024 7.11.2024 19-12.202]
BLOCK-I 4 GLs  PHARMAP* i
LTD
JAARK
(C”OUR;:IEWCOMMERCIA CS(COMM) |, oo [PHARMACEUTI)13.09.20 2102024 1204 0.01.202
[180/2023 e ICALS VS FOCUS24 b
IBLOCK-I IMAGING 05.11.2024 [17.12.2024
b6, NE LOREAL SA V§
ICOURT [COMMERCIA SSQ(/CSJI\;M) 15.03.2024 [SAKHIYA 20'09'20 12.11.2024 [22.12.2024 16.01.202|
BLOCK-I 3 4 BHAVNABEN [*4 P
25 [SH. SANDEEP YADAV SOUTH INTL
26[SH.  SANJEEV _ KUMARSOUTH
SINGH, COMMERCIAI]
COURT. 9, NE JASHOK KUMAR
cOURT ~ [COMMERCIALS /(2%21:“\4)02‘06‘2022 VS. BHUPESH[?#4°9-20 L L L L L
BLOCK-IT ps4 ADHWA
bo.  NEW] ICRYSTALPEAK
C%’URT COMMERCIACS (COMMY ..~ [ENTERPRISES |05.09.20] | | | | |
IBLOCK-TI l225/2024 o IPVT. LTD. VS|4
[RITIKA TIWRT
I IDECIPHER
J ICOMMERCIAICS (COMM) [TALENTS PVT/12.09.20
ggggg.n IL B14/2024 06.07.2024 oy VS|4 i i i I I i
ANMOL KALRA
kg, NE IDIWAN CHAND|
ICOURT EOMMERCIACSS /(2C0(;MM)26‘07'2024 ISHARMA VS4§3'09'2°- L L L L L
BLOCK-IT 5 4 INEERAJ MALIK4
g, NEW, STATE ~ BANK|
cOurT  [COMMERCIA *Sz /(QngM)zg.o&zozg OF INDIA VS4§6'09'20— L L | | L
BLOCK-II o 3 ASHOK KUMAR[*4
bo.  NEW STATE ~ BANK|
C%’URT COMMERCIALCS (COMM), . 0. OF INDIA VSd4.09.20] | | | | |
IBLOCK-TI [237/2024 o ISANTOSH 24

IKUMARI




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
bo  NE RAMKESH VS|
COURT  [COMMERCIACCS (COMM) _ o [MUNICIPAL 50.09.20 | | | | |
Brockn |- 70/2024  [02:0%-2024 [CORPORATION |24
JOF DELHI
kg, NE
ICOMMERCIA[CS (COMM) IPNB vs|
g%]gg.n I b16/2022 18.05.2022 KAMLESH - 03.09.2024| - F F F
B rnCOMMERCIACS (COMMY,¢ B Vs 06,2024 I | | I
IBLOCK-IT IL [210/2024 -04-2024 iOGINDER 4-09-2024)
g, NE STATE ~ BANK|
ICOURT fOMMERCIAgss/g%(;MM)n.os.zom OF INDIA VS| 05.09.2024} H L L s
BLOCK-IT 4 4 IMOHAN SINGH
kg, NE
ICOMMERCIACS (COMM) lUBI vs|
ggggg—n IL b36/2024  [10052024 SANJAY BHOLA| (07-:09-20247 r I I r
kg, NE AHARAJ
ICOURT EOMMERCIA ’S/QE)CZOMM)3L01.2024 ISINGH VS| [13.09.2024 | - + - F
BLOCK-II p3/2024 RAJAT GUPTA
g, NE JOM INFRA LTD)/
ICOURT fOMMERCIA CSl /g;(Q)MM)u.olzom S. TOTALF 19.09.2024 | F F - F
BLOCK-IT p31/2024 INFRA
kg, NE INEPTURE
ICOURT SOMMERCIACS /(2%21;“\4)03408.2022 INDIA VS. R M- 19.09.2024 F L L F
BLOCK-IT k49 ICONTOLS PVT.
kg, NE IMAHARAJ
[COURT EOMMERCIA ’S/QE)(;OMM)Q.LOLQOM ISINGH VSt 20.09.2024}| - F o F
BLOCK-IT [p3/2024 [RAJAT GUPTA
IDHARMENDER
IGANGWAR VS|
o, NEW, INYATT
ICOURT COMMERCIASS /(E%ZMM)07.06.2024 [HEALTHCARE | 24.09.2024| - F I F
BLOCK-IT 5/2024 laND
RESEARCH
INCR
INOWOTECH
[TEXTILES PVT|
kg, NE ILTD. vs|
ICOURT EOMMERCIACS6/(2%(2)24M)09.06.2022 INSTAPOWER |- 28.09.2024} H L L s
BLOCK-IT p7 [ENERGY
[EFFCIENCY
PVT. LTD.
AX
kg, NE [HEALTHCARE
ICOURT EOMMERCIASS /éggMM)o4.o6.2oz4 INSTITUTE |- 50.09.2024} F L I s
IBLOCK-II 71/2024 LIMITED VS|
ISAHIL
IDHEERU
bo, NE KOHLI ~ AND|
g ICOMMERCIA[CS (COMM) JANR. vs|
E%Jgg-n IL b70/2024 05082924 |ARTIIG ROAD [po-09-20241 r r I r
SOLUTIONS
PVT. LTD.
27[SH. LOKESH  KUMARSOUTH
ISHARMA, DISTRICT| [PANASONIC
Rovany O VMERCIAL Ho.  NEWlos/coMMER [cs/commy. SOULUTIONS
ICOURT) ) 3lia_01- 15-01- | 9-10- L L L 12~
ggggg.u (CIAL 13/2023 [13-01-2023 IIypra p. LTDJ2024 2024 6-12-2024
vs AMIT]
[ENTERPRISES




DISTRICT COURT CASETYPE CASE NO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM
IASHISH
ko, NE AGGARWAL V§ = on.
[COURT gISAEOMMER gs?zc(?lMM/g 27-11-2019  [M/S RACING;?);72 o %204 F - 18-11-2024
BLOCK-IT 4/2019 PROMOTIONS [*924 4
[P. LTD.
IM/S POTHOS
Ko, NE ISOLUTIONS V§ o
[COURT gISAEOMMER g(s);g(?;\;[M/ﬁ 24-11-2022 [M/S D. KA§1'02'20- 22204 o - o [28-10-2024|
[BLOCK-IT IcHEMICALS PJ4 4
ILTD
ko, NE IMERCHANTS
‘ ICS/COMMER CS/COM/12/| ICOURIER Pl22-02- | 130-04- L | | s
ggggg_n ICIAL 2022 (04-01-2022 Yy VS SURYAR024 2024 [p2-11-2024
ICARGO
ISURYA CARGO|
o NE [FORWARDERS
4CO’URT [CS/COMMER [CS/COM/619), .\ 0, [P-  LTD.  VSp2-02- | L L | | 1-10-2024
BLock.n ICIAL 2022 7707 ERCHANT  |2024 IDISPOSED
ICOURIER P/
ILTD.
ko, NE STATE  BANK| o
[COURT gISAEOMMER C/Sz/ggzM/ﬁs 19-11-2022 [OF INDIA VS;SD02 F - o - [23-10-2024
BLOCK-IT * [RAJ KUMAR 4
to.  NEWes /commER [cs/com/i2/ INEERAJ VS Msfg-04- [p5-09-
[COURT _lrrar, boog 05-01-2024 |p\p ESTATE  bo24 | r r r I [Ro24
[BLOCK-II [DISPOSED
ko, NE! v
‘ ICS/COMMER [CS/COM/60 ICOMMUNICATI[30-05-
COURT \var /2023 R0-08-2023 | \'vs JAKSONRO24 | r r I I 8-11-2024
[BLOCK-II
[LTD.
IM/S NLMK|
INDIA SERVICE|
ko, NE ICENTER vy
ICOURT SISAEOMMER g/sz/gé)M/ 38 108-06-2023 [POSCO ;‘(’)2"7 L L L L L 18-10-2024
BLOCK-IT 3 [POGGENAMP 4
[ELECTRICAL
ISTEEL
28 §3D513AL SINGH, DISTRICT|SOUTH-EAST lGAURAV SADH
IPROP. OF M/S|
PB FAB V¢
AIBHAV 104-09- [25-09- [25-09- [23-10- |09-10-
ICS(COMM) [398/24 22-05-2024 [MAWANDIA 4-09 509 5-09 3 I23-10-2024 9
IAND ORS. 2024 2024 2024 2024 2024
IPARTNERS OF|
IM/S KVNM|
[TRADE
INAIPAL SINGH]
S GSBAR23-09- 8-11-
18 BLOCK 1CS(COMM)  [265/24 08-04-2024 BUILDERS PVT024 [14-10-2024 [14-10-2024 [18-11-2024[18-11-2024 bo2s
ILTD
ICS(COMM) i05/23 1-01-2023 [PNB VS M/S A2 2?)'239' 24-10-2024[24-10-2024[22-11-2024§22-11-2024 ;10";{
29 [MS. NEELAM SINGH,[SOUTH-EAST|NIL
IDISSTRICT JUDGE
I30|SH. AJAY KUMAR JAIN ISOUTH-EAST [NIL




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L REGL NAME VS
131 [MS. ANU GROVER BALIGA [SOUTH-EAST|NIL
132 [SH. BHUPESH KUMAR ISOUTH-EAST
IG AND G|
ICONCRETE
ICOMMERCIA|cS/COMM/8| SOLUTION  VSJo2.09.20] | | B B
P2 IL SUIT 0/2023 0371072023 GUNRISE g
ICONSTRUCTIO
N
[PNB VS|
COMMERCIA gs//zcg;ws b3-10-2023 [PANKAJ 2‘5‘.09420” | | B B
[RASTOGI
COMMERCIA CS/COMM/7| o ggg&m L\‘}SLos.ogzo
IL SUIT k1/2023 (07-08-2023 o4 I~ B I~ B B
JAMIT GARG
ICOMMERCIA [CS/COMM/8 BBI VS. RAVIn.og.zo
It SUIT 6/2023 14-09-2023 [KUMAR b4 - - - - -
PANGRA
[HARBHAJAN
COMMERCIA CS/COMM/3|_ ., =~ [SINGH BAGGA18.09.20| _ | | B B
IL SUIT ba/2024 7-05-2024 |yg. SHIViq
JASSOCIATES
ISTATE BANK
ICOMMERCIACS/COMM/1{, _ F INDIA VS[20.09.20| | | | |
IL SUIT 03/2023 7571072023 15 ANISH 24
JQUAMAR




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
ICOMMERCIA [CS/COMM/5 Py PLASTICSgvogAzo
27-03-2019 |[VS. BAG POLY] - - - - -
[L.surT B/2019 [ENTERPRISES [4
ICOMMERCIA| . | L L L L | |
|L SUIT

I33MS. NEERA BHARIHOKE,SOUTH-EAST|NIL
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

134 [MS. NIRJA BHATIA[SOUTH-EAST [NIL
[DJ(DIGITAL)-07, SOUTH]|
[EAST DISTRICT,

135 [SH. RAJ KUMAR TRIPATHI,[SOUTH-EAST|NIL
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

136 |[SH. PITAMBER DUTT,[EAST P.E.-07
IDISTRICT JUDGH 0-200" 7
((COMMERCIAL COURT) IM/s ot

DIALMYTRIP | oy
12 IRECOVERY  [241/2021 07-12-2024 [TECH PVT.LTD| 509~ | F. I . FINXL
vs. SHUBHAM[P?24 ARGUMEN]
JAGARWAL ORS 06-11-
2024
P.E.-25-]
9-2024,
ICANARA BANK] ID.E.-04-
S. JITENDERf05-09- 10-2024,
12 IRECOVERY [153/2024 [15-05-2024 AR bo2y |- k. I I IFINAL
ISHARMA IARGUMEN|
[T-21-10-
2024
P.E.-26
ICATURA TECH| Dp oo
UTOMATION | o>
12 [RECOVERY 53/2024 [13-02-2024 [PVT.LTD.VS. 9 |- - - - - FIN4A’L
PRAYANAND [P024
JATERE IARGUMEN|
o [T-22-10-
2024
P.E.-09-
PUNJAB 102024,
NATIONAL | o 265'28'10'
12 IRECOVERY | 42/2024 05-02-2024 [BANK VS| 9 |- |- |- .- .- 4
[[ANISH pos4 EIRI\E%MEN
[ENTERPRISES -06-11-
2024
P.E.-24-]
PEU  LINEU D Eaah
INTERNATION |, o}
12 IRECOVERY [219/2024 131-07-2024 |AL PVT.LTD 23709 |- - - .- .- FIN4A’L
S INDIAPO?4 ARGUMEN]
[EXHIBITIONS -18-11-
2024




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
P.E.-18-10]
2024,
CANARA BANK] [D.E.28-10-
2 IRECOVERY [146/2023  [21-04-2023 g ANSKYNDICAJE_ zg;ig_ - - - - - }27(131\214A’L
[SCALE N SKILL IARGUMEN|
[T-06-11-
2024
37|MS. RUBY ALKA GUPTA,EAST
IDISTRICT JUDGH g;:I'II(ISN o ;
I((COMMERCIAL COURT)
o1 ICSCOMM  [348/2023  [14-09-2023 NSALIN 1\22}?}58 4-10- 4-10- 4-10- [EVIDENCE |05-11-
AN 2024 2024 2024 BEING 2024
ICONCLUD
09-09- [ED
2024
I38[SH. SANJEEV ~ KUMARINORTH-EAST]201 T =3
IMALHOTRA, DISTRICT U 10'2°2D4E
WUDGE (COMMERCIAL)-01 lcs FOURIZMO b DAYS s
(COMMERCI IPRIVATE IPRIOR T 024
JAL)/CIVIL LIMITED FINAL  [rO BEFINAL
[VS. TRAVEY [WITHIN JARGUME [HEARD ONJARGUME
2024 [HEALERS 5.09.2024 lo DAYS|YES INO INT 5-11-2024 [NTS
9.09.20
24 — D.E
CS ISR 13 DAYY |20.09.20
(COMMERCI [ENGINEERS] PRIOR TO| o4~
AL)/CIVIL vs. M9 FINAL  [rO BHFINAL
[TEXOL ITHIN| JARGUME [HEARD ONJARGUME
Ku9/2024 IENGINEERS|05.09.2024 10 DAYS|YES INO INT |20-09-2024|NTS
TTU-ZO"
h — P.E.
24.10.202
s RAHUL 5 DAYY L - DE
(COMMERCI JAIN VS| PRIOR Tt 6.11.202
IAL)/CIVIL IM/S VISHAL [FINAL  [TO BE4— FINAL
TRADING ITHIN JARGUME [HEARD ONJARGUME
6/2024 ICOMPANY [07.09.2024 1o DAYS[YES INO INT [06.11.2024 N;[‘?U -
b — P.E.
4.11.202
CS PUNJAB DAYY i - D.E,
(COMMERCI ATIONAL PRIOR Tt o.11.202
|AL)/CIVIL BANK V9 [FINAL  [TO BE4— FINAL
[YOGESH [WITHIN IARGUME [HEARD ONJARGUME
5/2024 lr(}\JrlYlféll\{t\ 12.09.2024 1o DAYS|[YES INO INT |20.11.2024 II\LIASU -
IPHARMA kb — P.E.
IPVT LTD VS| 20.10.202]
CS SUNITA I3 DAYS i - D.E,
(COMMERCI DEVI PROP [PRIOR TO i1.11.202
IAL)/CIVIL F FINAL  [rO BF4— FINAI
[MEDICYL [WITHIN JARGUME [HEARD ONJARGUME
4/2024 IPHARMA _ [20.09.2024 Jto DAYS|YES INO INT 11.11.2024 INTS
TS V] 101020
[TLD VS| k — P.E.
IKOMAL l05.11.202
CS (PROPRIET 5 DAYY b - D.E,
(COMMERCI IOR OF M/ [PRIOR TO| >5.11.202
IAL)/CIVIL IKOMAL [FINAL  [rO BEy— FINAL
[ENTRPRISE ITHIN| JARGUME [HEARD ONJARGUME
50/2024 S) 23.09.2024 llo DAYS|YES INO INT 25.11.2024 [NTS
3020
kb — P.E.
ISTATE 6.11.202
[BANK OH 3 DAYY kb — D.E|
INDIA VS| IPRIOR T [27.11.202
ICS [YADVENDR [FINAL rTO BE4— FINAL
(COMMERCI A KUMAR] VITHIN JARGUME [HEARD ONJARGUME
IAL)/CIVIL [70/2024 ISINGH [25.09.2024 llo DAYS|YES INO INT |27.11.2024 N;I‘ISU -
kb — P.E.
14.11.202
[UNION B DAYY i - D.EJ
[BANK OH IPRIOR T [28.11.202
ICS INDIA VS| [FINAL [ro BEy4—- FINAL
(COMMERCI JARCHANA [WITHIN JARGUME [HEARD ONJARGUME
IAL)/CIVIL 6/2024 JAH [26.09.2024 llo DAYS|YES INO INT [28.11.2024 N}?u -
kb — P.E.
l07.11.202
IM/S  SHRI| I DAYY i - D.E|
IKANHIYA IPRIOR TOQ| [28.11.202
ICS I[FABRICS [FINAL TO BEy4— FINAL
(COMMERCI IPVT LTD VS| ITHIN| JARGUME [HEARD ONJARGUME
JAL) /CIVIL 6/2024 [FAISAL 26.09.2024 10 DAYSYES INO INT [28.11.2024 N,TPU -
i — P.E.
IM/S  VIRK| 14.11.202
[HOSPITAL 3 DAYY kb — D.E|
IPVT LTD VS| IPRIOR TO| [30.11.202
ICS M/S MEGH] [FINAL [rTO BE4— FINAL
(COMMERCI IMEDITECH ITHIN JARGUME [HEARD ONJARGUME
JAL)/CIVIL _ 47/2021 IPVT LTD [27.09.2024 lo DAYS [YES INO INT 0.11.2024 [NTS
139 [SH. BRIJESH KUMAR GARG [SHAHDARA IOTHER
ISTAGES/H
[EARING
[DATE
1301, NEW| [FRAMIN[LISTING |AFFIDAVI AFFIDAVI[WRITTEN [ORAL
ICOURT ICS(COMMER IG THEOF T ORFT OFARGUMEN ARGUME]
IBUILDING |CIAL) IISSUES [WITNESS [EVIDENCEWITNESS [T'S INTS SS—
IPE,
1.10.2024
3.10.2024
301, NEW]| ITARSHAM E
ICOURT ICS(COMMER [CS (COMM) IMITTAL VS.,04.09.20NOT INOT INOT 18.10.2024
IBUILDING [CIAL) K6/2024 16.01.2024 |RAHUL GUPTA |24 IFILED [FILED IFILED INO INO [FA




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM
l04.10.2024
&
05.10.2024
[PE,

o1, NEW, SARITA [0/ 102024
ICOURT ICS(COMMER [CS(COMM) IPANDEY VS05.09.20[NOT INOT INOT 8.10.2024
IBUILDING |CIAL) 170/2024 13.03.2024 [SHAHNAWAZ [24 [FILED [FILED [FILED INO INO DFAJUA o

[PE,
21.10.2024

&

[22.10.2024

1301, NEW| S [K.K. MITTAL IDE,
ICOURT ICS(COMMER |(COMM)138/| S. DEVESH]|10.09.20[NOT INOT INOT [28.10.2024
IBUILDING |CIAL) 2024 22.02.2024 [KHANNA 24 [FILED [FILED [FILED INO INO 4AJU o

[PE,
25.10.2024

&

JAPOLLO PIPES| [26.10.2024

301, NE ILTD. VS| IDE,
ICOURT ICS(COMMER [CS (COMM) ISATISH 17.09.20 NOT INOT INOT 07.11.2024

IBUILDING |CIAL) [220/2022  [25.03.2022 [MITTAL & ORS. |24 [FILED [FILED [FILED INO INO IFA

[19.09.20

P4 [28.10.2024

IPE,
20.10.2024

1301, NEW| ED PRAKASH] [DE,
ICOURT ICS(COMMER [CS (COMM) S. RINKU| INOT INOT INOT [12.11.2024

IBUILDING |CIAL) 184/2024 20.03.2024 [KUMAR [FILED [FILED [FILED INO INO [FA
[22.10.2024

[UNION BANK] IPE,

01, NEW| JOF INDIA VS| [23.10.2024
ICOURT ICS(COMMER [CS (COMM) [KANAN [19.09.20NOT INOT INOT IDE,
IBUILDING [CIAL) [258/2024  [26.04.2024 [ENTERPRISES |24 IFILED IFILED IFILED INO INO [28.10.2024

23.10.2024
[PE
LEVI STRAUS
JAND CO. VS|
1301, NEW| IK.K.K.
ICOURT ICS(COMMER [CS (COMM) IGARMENTS 23.09.20[NOT INOT INOT
IBUILDING |CIAL) 58/2021 27.09.2021 24 [FILED [FILED I[FILED INO INO
[PE
24.10.2024
&DE
[28.10.2024
301, NE INITISH JIAN
ICOURT ICS(COMMER [CS (COMM) S. AHMED|24.09.20[NOT INOT INOT
IBUILDING |CIAL) 14/2024 28.05.2024 [RAZA 24 IFILED [FILED [FILED INO INO
ls0[MS. KIRAN BANSAL,SHAHDARA
IDISTRICT JUDGE,|
((COMMERCIAL COURT)
IBANK OH
[BARODA \E|
[ROOM NOICOMMERCIAICS COMM] [HUSSAIN AMIR(05.09.20[NOT INOT INOT IPE /05-10-
208 5/2024 19.01.2024 |SHEKH 24 [FILED [FILED [FILED INO- INO 2024
PAGDISH
[KUMAR ARORA
[ROOM NOICOMMERCIAICS COMM] S RAJINDRAP3.09.20[NOT INOT INOT [PE
208 IL. 81/2023 06.11.2023 [KAUR 24 [FILED [FILED [FILED INO- INO 19.10.2024
[DBI BANK V¢
[ROOM NOICOMMERCIAICS COMM] JANURAG 27.09.20[NOT INOT INOT [PE
208 IL K70/2023  [20.09.2023 |SHUKLA 24 [FILED [FILED [FILED INO- INO [25.10.2024
IPUNJAB
INATIONAL
[BANK VS
[ROOM NOICOMMERCIAICS COMM] [RIHAN 27.09.20[NOT INOT INOT [PE
208 IL 1278/2024  [13.05.2024 [SANITATIONS |24 IFILED [FILED IFILED INO- INO 19.10.2024
[41 [SH. SURENDER S. RATHI __ [SHAHDARA [303, NEW,|
ICOURT
[BUILDING
[FRAMIN|LISTING |AFFIDAVI AFFIDAVI[WRITTEN [ORAL
IG THEOF T ORFT OFARGUMEN JARGUME]
I[SSUES [WITNESS [EVIDENCEWITNESS [T'S INTS
THE NAINITAL
[BANK LIMITED|
VS SHRI SAIl
INATH l27-11-
l06-02-2024 [TRADERS |2024
JAI DURGA|
[TRADERS PVT|
ILTD VS GURU|
[KRIPA l03-12-
13-12-2023 [TEXTILE l2024



http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM

ICANARA BANK]
S RAJINDER| 2-12-
20-02-2024 [KAUR 2024

JANKIT JAIN,
IPROP M/S|
'ARDHMAN
[PAPER \E|
JAYUSH KUMAR] 13-11-
29-05-2024 [SINGH 2024

UKESH
[KUMAR
JAGARWAL V¢ [20-11-
14-03-2024 [PRATEEK JAIN l2024

[INDER SAIN|
JAIN VS SURAJ| l20-11-
03-07-2024 |PRAJAPATI 2024

JARUN GUPTA|
JAND SONS HUF|
S UNION Of 10-09-
0-07-2024 |INDIA 2024

IM/S WERBEN|
[[NDIA PRIVATE|
ILIMITED \E|
IM/S MAHAGUN|
REAL ESTATE|
[PRIVATE 4-11-
l07-03-2024 [LIMITED |2024
kW2 |SH. PAWAN KUMAR MATTOSHAHDARA [304 ISURESH

IDJ (COMM-04) IAPPARELA
VS SACHIN|
IKUMAR
[BOBBY

ICS(COMM)/ INOT  [NOT INOT INOT IP.E. 19
285/2024 10-09-2024 IFILED |[FILED [FILED [FILED INOT FILEDf10-2024
ICANARA
IBANK \E
IANJALIL
IBOUTIQUE
IAND

ICS(COMM)/ GARMENTS INOT INOT INOT INOT IP.E. 26

[247/2023 [21-09-2024 [FILED |[FILED [FILED [FILED INOT FILEDf10-2024

l43|MS. PREETI AGARWAI|NORTH- E:I:II;U J\J’\S}N "ll:I:Ié [16.12.2024

IGUPTA, DISTRICT JUDGE[WEST IMANAGING

((COMMERCIAL COURT) IDIRECTOR

ko6 ICIVIL IDELHI

ICS [TOURISM AND|
COMM.)/26 [TRANSPORTAT

8/2019 20-08-2019 |[[ON

3.02.25

ISH RAJEE
IGUPTA \E|
ICS JORIENTAL
COMM.)/34 IBANK OF
[2/2022 28-10-2020 |[COMMERCE

25.10.2024

IM/S STB|
TECHNOLOGIE
IS PVT LTD V¢
S /S
COMM.)/23 IMAHENDRA
2022 08-04-2022 [ELECTRICS

16.12.2024

/S JA]
SANESH

ICS [ENTERPRISES

COMM.)/25 [PVT. LTD. V¢
k/2023 03-04-2023 /v&{AY KUMAR

IM/S INDOGULH|
ICORPSCIENCE
IS LTD)
[THROUGH IT§
ICS IDIRECTORS/A

COMM.)/14 [UTH.

10/2020 [25-08-2020 |SIGNATORIES

[22.11.2024

8.01.2025

TAYA

ICS [HOSIERY
COMM.)/76
2021 02-02-2021 [SPECTRUM
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http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#

DISTRICT COURT CASE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
18.01.2025

JOSWAL CABLE|
[PRODUCTS PVT
°S [LTD
COMM.)/60 S

l0/2021 10-11-2021 [RISHABH JAIN

ICVTG KLY

[MPEX

[LIMITED
S

[DHURI

ICS [PLASTIC

COMM.)/66 [PRIVATE
2022 08-08-2022 [LIMITED

IJ.B WARE|
[HOUSING AND|
[TRADING LTD
/S

ICS AY ACH|
COMM.)/93 [TECHNOLOGIE
lL/2022 l13-12-2022 |SLTD

30.01.2025

13.12.24

16.01.2025

JASHOK KR|
ISHARMA

°S /S
COMM.)/10 [PEB

/2020 13-03-2020 [INDUSTRIES

1/S POLYSPIN|
[FILTERATION
1) PVT LTD

S

ICS ISUPERCHEM
COMM.)/67 [PRODUCTS
2020 14-02-2020 |AND ANR

[14.01.2025

3.03.2025]

ISAMBAL JAIL
AND ORS.

S

ICS IPRAVEEN
COMM.)/29 IGUPTA AND|

2022 02-05-2022 JORS.
TITRUUGIT T

JAR SH. SAHIL
IGARG

S

1S KUBER
ICS [PROPCON
COMM.)/12 [PRIVATE
[7/2023 08-02-2023 |LIMITED

[30.01.2025

[11.2.25

IM/S NEW
IMANGALAM
ISALES

S 'S

COMM.)/42 IM/S AC|
5/2019 03-12-2019 [NARENDRA

IGAURAV
IKUMAR SINGH

ICS IDEVENDER
COMM.)/65 IKUMAR
8/2022 06-08-2022 [SHARMA

[ASSUCIA T

IREFRACTORIE

S AND|

IMINRALS
/S

ICS ISANMATT EXIM|

COMM.)/19 IPVT LTD AND|

2023 16-03-2023 é%lj.u“ -

[FORMULATION|

IS PVT LTD AND|

RS.

S

°S JIARCHEM

COMM.)/42 IDRUGS PVT|
2022 19-05-2022 |LTD AND ORS.

1/S BELIEVH 13.03.25
[SOLUTION
ISERVICES
S

S [ELITE HOMES|
COMM.)/66 IPVT. LTD. AND
2019 27-03-2019 JORS.

IM/S MAHAJAN| 5:03-25
INTERNATION
AL

S

ICS [HERRY
COMM.)/34 ICREATION
2023 17-01-2023 |PVT. LTD

6.01.25

16.01.2025

ISH. ATUL JAIN
v [27.11.24
ICS ILATE SH|
COMM.)/33 IPARVEEN JAIN|
2021 15-07-2021 [THROUGH LRS




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM

ICROCS INC
S [26.03.25

°S [RAJASTHAN

COMM.)/50 [FOOTWEAR
2022 07-06-2022 JAND ORS

[HAZOORILAL
JAND SONY
DEWELLER  P|
L.TD

lcs S

COMM.)/15 [RAVINDER

2021 [25-02-2021 |[KUMAR
UM T TTNT

[TEXTILE
JASSOCIATES

18.10.24

26.10.24

/S

ICS [NNOVATIVE
COMM.)/15 [TEXTILES LTD|
6/2019 06-06-2019 JAND ORS

24.02.25

M/S SHREE]|
IBALAJI IMPEX
/S

S /S SINGH|
COMM.)/62 IBROTHERS
l2/2021 16-11-2021 JAND ANR

44 [SH.VINOD YADAV ICS/COMM./ [26.08.22 [ERASMITH 102.09.24
[700/22 [TECHNOLOGIE
IS (P) LTD. VS. H
16 lcrviL L INFOCTECH|
[PVT. LTD.

ICS/COMM./ [16.12.22 IF 1 INFOCTECH| 2.09.24
941/22 [PVT. LTD. VS|
[ERASMITH
[TECHNOLOGIE
IS (P) LTD.

ICS/COMM./ |04.03.23 IDEVENDER KR | 103.09.24
169/23 S. RAKESH|
[BANSAL

ICS/COMM./ |01.12.23 JENPEECON VS| 103.09.24
1869/23 IBHARAT
IGUPTA

ICS/COMM./ |08.01.24 [TRIPLEROCK 103.09.24
13/24 ISUPPLY CHAI
ISOLUTIONS
[PVT. LTD. VS|
IAMAZING
IRESEARCH
[LABORATRIES

ICS/COMM./ [21.11.22 JAGAJIT [10.09.24
88/22 [NDUSTRIES
ILTD. VS|
ISIWAN
IMARKETING
[PVT. LTD.

ICS/COMM./ |02.08.22 IPOWERTEX 12.09.24
27/22 TOOLS CO|
[PVT. LTD. VS|
[PRIYA GARG

ICS/COMM./ [t0.11.22 ALTIN CAPITAL 12.09.24
1861/22 JADVISOR PVT|
ILTD. VS|
[SERVEU
[TECHNOLOGY
[PVT. LTD.

ICS/COMM./ [12.09.24
71/23
[ENPEECON VS|
R
011223 IRRISHNAMUR
THY AND CO.

ICS/COMM./ [15.02.23 [URVASHI [17.09.24
136/23 INFRASTRUCT
[URE LTD. VS|
[THE M.C.D




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME VS
ICS/COMM./ [19.01.22 IM/S FREEDOM| 18.09.24
I51/22 [ENTERPRISES
S. M/S SURYA|
[PLAST INDIA
ICS/COMM./ |o7.01.24  [PAWAN 19.09.24
h7/24 KUMAR VS|
[PRINCE KHAN
ICS/COMM./ [03.02.23 IM/S ASADEEP| [21.09.24
106/23 IJFURNISHING
[PVT. LTD. VS|
IM/S LOYAL
[TRADING
ICS/COMM./ [31.07.23 ISURYA [23.09.24
554/23 [ROSHANI LTD|
S.  SANJEET|
ISHRA
ICS/COMM./ |01.04.24 [UNION BANK] [23.09.24
[200/24 F INDIA VS|
ISANDEEP
IGUPTA
ICS/COMM./ [15.02.24 TRIUMPHAL [25.09.24
5/24 ISTAR PVT. LTD)
S.
[PURSHOTAM
[PROFILES PVT|
ILTD.
l45 [SH. GORAKH NATHNORTH
IPANDEY, DISTRICT JUDGE|
((COMMERCIAL)
146 |[SH. PANKAJ GUPTA,SOUTH
IDISTRICT JUDGEWEST ISTATE ~ BANK|
(COMMERCIAL) oF INDIA V§
03 COMMERCIA[CS  COMMy, ) 0004 [PRASHANT  °5°992%5 09.2024 [19.09.2024 19.00.2024)NTL INIL INIL
IL SUIT 67/2024 24
IKUMAR
ISRIVASTAVA
ISHRIRAM
1603 E(;%&%ERCIA Cs /ZggMM'goAquozg [FASHION VS;O'0920 [17.09.2024 241)9‘202424‘09‘202 INIL INIL INIL
[p37/2023 VBM FASHION [*4 *
ISHREE
IGANESH
1603 EOSII\J&II\{.IERCIAC/SQOECOMM'06.01.2024 INDUSTRIES  [\0-09-20 [17.09.2024 [01.10.2024 [01.10.2024[NIL INIL INIL
p/2024 Vs RADHEY[*
[ENTERPRISES
ISTATE  BANK]
ICOMMERCIAICS COMM, IOF INDIA VS§{11.09.20 [25.09.202
1603 L suIT k85/2024 14.08.2024 TKAS KUMARb4 18.09.2024 25.09.20244 INIL INIL INIL
RAJBHAR
[IPUNJAB
INATIONAL
03 E(;%“%ERCIASS /2gSMM‘14.05.zoz4 BANK VS M/S;7'09'20 24.09.2024/01.10.2024 [01.10.2024|NIL INIL INIL
57/2024 BHOOMIKA [P
[TRADERS
INARESH
ICOMMERCIAICS COMM| [KUMAR GOYALj19.09.20 3.10.202
1603 I surT li14/2024 [27.02.2024 |7o M/S THEz4 264094202403.10.20244 INIL INIL INIL
ICOUTURIERS
[EASYCARE
[TECHNOLOGYI
ICOMMERCIAICS COMM, [ES INDIA PVT[23.09.20|
603 It SUTT b78/2024  [F7-05-2024 fi7p Vb 30.09.2024(07.10.2024 [07.10.2024NIL INIL INIL
ISURATH
IBANERJEE




DISTRICT COURT E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM
[BHAGWAN
ISINGH
[COMMERCIAICS COMM| ISISHODIA  VS§25.09.20] 9.10.202
1603 ILsurT 13/2024 25.09.2024 |op A GLANT b 03.10.2024/09.10.2024 b INIL INIL INIL
[KUMAR
ISRIVASTAVA
IRAMESH
[COMMERCIAICS COMM| [KAPUR VS28.09.20|
603 It SUTT li13/2024 28.09.2024 | rpEEP ba 5.10.2024 [14.10.2024 [14.10.2024|NIL INIL INIL
ISINGH GUJRAL|
RAJEEV
1603 goslngRCIA ESO/Q’SQOMM28.05.2024 IBANSAL VS‘ZO'OQ'20 7.10.2024 [14.10.2024 [14.10.2024|NIL INIL INIL
4 SURJIT SINGH [
l47[VIKAS DHULL, DISTRICT]
WDUGE, COMMERCIAL )
(COURT-02 ICOMMERCIAICS (COMM) é?g}iﬁix \E 8.
03.09.20] 118.09.202 25.09.202)
613 L SUIT k46/2022 11.07.2022  biporoNyg loss 18.09.2024 18409420244 [p5-09.2024 [ 25.09.2024
ILTD.
05.10.2024
EX.  JANAK] R UMEN
ICOMMERCIA|CS (COMM) ISINGH VS04.09.2:
1613 ILsurT 171/2020 [11.11.2020  |yrppeTOR log 1L INIL 1L INIL 1L TS OH
JGENERAL [PENDING
IAPPLICATI|
NS
[EKGF
ICOMMERCIAICS (COMM) [KIDSCOOL LLP|10.09.20| l12.11.202
613 It SUTT l70/2023 05.08.2022 |7 NEETU24 [19.10.2024 [19.10.2024 19.10.202412.11.2024 |, 5.11.2024
[PRAKASH
IS.K. SETHI V¢
613 foslg%ERCIA gs/QE)(;OMM)m.oz.Qou IBIJINDER 122‘09'20 I05.10.202425.10.2024 [25.10.2024)03.12.2024 [°3722%%b1 112024
5/2024 ICHOBDAR 4 I
ISTATE  BANK]
IOF INDIA V¢
13 [COMMERCIACS (COMM)12.0742024 INAVAL [17.09-20 [22.10.2024 [22.10.2024 [22.10.2024}19.11.2024 19-11.202 5.11.2024
IL SUIT 61/2024 24 kh
IKISHORE
IGARG
JANANYA
1613 E(;%&%ERCIA ;S/Q(()(;OMM)O&OLQO24 [ENTERPRISES 20'09‘202310.2024 [23.10.2024 [23.10.2024J25.11.2024 [?5-11.202 [11.11.2024
4/2024 VS S. SQUARE 4 i
[KARAMBIR
1613 [COMMERCIA(CS (COMM)11.01.2024 ISINGH KHATRIPC-©9-29) 6.11.2024 [06.11.2024 [06.11.2024[11.12.2024 11.12.202 [25.11.2024
IL SUIT 29/2024 IS MCD 24 7




SR COURT

us

ISH. AMIT

BANSAL,|
IDISTRICT JUDGE,|
ICOMMERCIAL COURT-03

DISTRICT COURT

ROOM

1614

CASE TYPE

ICOMMERCIA
IL SUIT

CASE NO.

CS(COMM)
132/2024

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGL

28.02.2024

NAME VS

IBANK OF
[[INDIA \E!
IREKHA

24.09.20|
24

IPE-

24.10.2024
DE-

28.10.2024

INIL

INIL

INIL

INIL

INIL

1614

ICOMMERCIA
IL SUIT

CS(COMM)
[28/2020

[14.01.2020

[TRIBHUWAN
IPRASAD
IBARAHWAL V§

IFINANCIAL

IM/s crriP4

25.09.20

[PE-
21.10.2024
& DE-
28.10.2024

INIL

INIL

INIL

INIL

INIL

Ao

ISH. RAKESH PANDIT,)
IDISTRICT JUDGE |
ICOMMERCIAL COURT-03

ISOUTH
[WEST

o9

ICS(COMM)

l02/2023

102.01.2023

IGIST
IMANAGEMENT
ISOLUTIONS
IPVT. LTD. V§
JUNOCOIN
[TECHNOLOGIE
PVT. LTD.

[19.09.20

04.11.2024

INA

INA

INO

INO

o9

ICS(COMM)

[218/2023

29.04.2023

IAMETHI
[ENTERPRISES
S M/
IGARGEY
[ENTERPRISES

23.09.20

[22.10.2024

INA

INA

INO

INO

o9

lcs(coMm)

k60/2023

03.10.2023

[INDIAN

JOVERSEAS
IBANK VS MS§
ISHANTI

25.09.20
24

[14.10.2024

INA

INA

INO

INO

o9

ICS(COMM)

[153/2024

[12.03.2024

ISATYANARAYA

IN SHARMA V§
OLFONE

IPROJECTS(OPC|
PVT. LTD.

130.09.20)
24

[22.10.2024

INA

INA

INO

INO
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